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E H U A G A
IHrGH COU RT OF ASSAM, NAGALAND MIZORAM AND ARUNACHAL PRADESH]

No.HC.VII-67I20221 lo gt1 
I A

Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Lohit Kumar Saikia,
Presiding Omcer,
Industrial Tribunal,
Kamrup (M), Guwahati.

Dated Guwahati the nk*ovember, 2024.
Casual ieave.

Letter No. n.61241386 dtd. 05.11.2024.

Sub:

Ref:-

Sir,

with reference to the above, I am directed to inform you that you have beengranted four days casual 
.leave on 14.1'^.2024, ,.6,t,..Z,24t 1g.11.2O24 and19.1r.2024, arong with station reave permissionrrom the morning of 14.u.2024 tilrthe morning of 20.,,-.2024. The Disirict unO S"rrton, Judge, Kamrup (M), and in hisabsence, the next senior most Judiciar officer avairabre at the station wirr remain in charge ofyour Court and Office during your absence.

Memo No.HC.VI[-67 1 20221 t o g lo _ to st tCopy to:

17,The District & Sessions ludge, Kamrup (M).
JL. Ine pro]ect Manager, Gauhati High Court,'Guwahati.

yours faithfully,

s4.
REGISTRAR (VIGILANCE)

/A, dated O7'll- 22fu,

g )4 Yr(
RR

A---


